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Finamces and Activities of Employees
State Insurance Scheme

2421. SHRI K. MALLANNA: Wil the
Minister of I ABOUR AND REHABILI-
TATION be pleased to state:

(a) the position of the finances of the
Employees State Insurance Scheme;

(b) the activities proposed to be under-
tahen by the Employces State lnsurince
Scheme in the next year; and

(c) whether it is also proposed to bring
larger population under the Scheme. if so.
the bioad outlines thereof?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): The Employees State
Insurance Corporation has furnished the
following information: —

(a) Total income of thc Cornoiation

during the last financial year 1971-72,
was Rs. 53.59 crores and the .aggiegate
expenditure during the same  year  was

Rs. 5146 crores.

(b) Employees' State Insurance Schemc
is proposed to be extended in the next
financial year to additional industrial cen-
tres covermg an additional insured popula.
tion of about 3.8 lakhs

(¢) A Committee is at present enuzaged
in formulating a  perspective plan for
phased extension of the Employees’ State
Insurance Scheme to fresh sectors of em-
ployment, chiefly covering smaller fac-
tories, shops, commercial establishinents,
mines and plantations. The Committec
has not yet submitted its report.
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Missing cash from CS.0. (J)'s Depof
near Red Fort. Delhi.

2423, SHRI CHANDRA SHFKHAR
SINGH: Will the Minister of DEFFNCE
be pleased to state:

(a) whether a few thousands of rupees
are missing from the cash at Canieen
Stores Department of India's Detht Dcpot,
near Red Fort; il so, the detaily the:eof
and the circumstances under which it
disappeared;

(b) whether any enquiry was conducted
into it and whether any responsjbility for
the same has been fixed, and whether the
matter was reported to the police or not;
and :

(c) the names of the persons imvolved
therein and what amount has been re-
covered so far, and the stage at which

* the matter now rests?





